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Reconstitution of Press Council 

*244. SHRI CHANDRA SHEKHAR  : 
SHRI  KOTA  PUNNAIAH   : 
SHRI KRISHAN KANT : DR.   Z.   
A.  AHMAD: SHRI J. S. TILAK : 
SHRI KALI MUKHERJEE  : 
SHRI A. G. KULKARNI  : SHRI       
GURMUKH       SINGH 
MUSAFIR : 

WUl the Minister of INFORMATION 
AND BROADCASTING be pleased to state   

(a) whether the Press Council has been 
reconstituted on the expiry of its term; and 

(b) if so, the composition of the re-
constituted Council ? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI I. K. 
GUJRAL) : (a) and (b) No, Sir. The term of 
office of the Chairman and members of the 
Council has been extended for a period of 9 
months from October 1, 1973, the date on 
which it was due for reconstitution, till June 
30, 1974. 

Industrial production in the Fourth Plan 
period 

*245. SHRI  KRISHAN  KANT   : 
SHRI  CHANDRA  SHEKHAR   
SHRI  KOTA  PUNNMAH   : DR.  
Z. A..AHMAD   : SHRI J. S. 
TILAK  : SHRI A. G. KULKARNI  
: SHRI   KALI   MUKHERJEE   : 
SHRI        GURMUKH        
SINGH MUSAFIR : 

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY be pleased to state what 
has been the achievement in relation to the 
Fourth Plan targets of industrial production  
Uptill  now ? 
41 RSS/73—2 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY (SHRI C. SUBRAMA 
NIAM) : Targets of capacity and production 
in selected industries envisaged ir the Fourth 
Five Year Plan together witt details of 
production achieved in 1972-72 and estimates 
of capacity and productioi expected to be 
achieved in 1973-74 ii these industries are 
given in the annexe< Statement. [See 
Appendix LXXXVI Anne xure No. 23] 

Telecast of Proceedings of Parliament ou 
T.V. 

♦246. SHRIMATI LAKSHMI KUMAR 
CHUNDAWAT : SHRIMATI 
PRATIBHA SINGH SHRI SAWAI 
SINGH SISODIA 

Will the Minister of INFORMATIOi 
AND BROADCASTING be pleased t state   

(a) whether there is any proposal unde 
Government's consideration to telecast th 
important proceedings of Parliament o T. 
V.; and 

(b) if so, the details thereof? 

THE MINISTER OF INFORMATIOI 
AND BROADCASTING (SHRI I. I 
GUJRAL)  : (a) No, Sir. 

(b)  Does not arise. 
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Industries bit by power crisis 

*247. SHRI  MAN  SINGH VERMA   : 
SHRI PREM MANOHAR  : SHRI  
V.  K.  SAKHLECHA   : SHRI 
PITAMBER DAS  : DR.   BHAI  
MAHAVIR   : 

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY be pleased to state  : 

(a) whether it is a fact that due to power 
crisis in Uttar Pradesh, Tamil Nadu and 
several other parts of the country for the last 
one year, the setting up of new small and 
medium size industries has been delayed by 
one year; 

(b) whether Government's attention has 
been invited to a proposal for extending the 
period pf allowing development rebate for 
such industries; and 

(c) if so, the reaction of Government 
thereto ?] 

 

[THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY (SHRI C. SUBRAMA 
NIAM) : (a) to (c) A statement is laid on the 
Table of the House, 

Statement 

(a) It is difficult to say precisely if and in 
how many cases delay in setting up industries 
is solely attributable to power crisis. 

(b) Many chambers of Commerce have 
represented for the postponement of the date 
of withdrawal of development rebate with a 
view to mitigating the hardship arising in 
cases where installation of machinery and 
plant was likely to get delayed due to various 
unforeseen factors including power shortage. 

(c) The representations have been care-
fully considered but Government have 
regretted their inability to accede to the 
request. However, as announced by the 
Finance Minister in his Budget speech for the 
year 1973-74, with a view to providing 
additional resources to the concerned 
enterprises in the early years of their 
development, a provision is being rnde in the 
Income Tax Act through the Direct Taxes 
(Amendment) Bill, 1973 for tnti I depreciation 
allowance of 20 per cent of the cost of 
machinery and plant installed in selected 
industries after 31-5-1974.] 

 


